GOVERNMENT OF HARYANA/ gl YN
INQUIRY OFFICER VIGILANCE, HARYANA

49, S0AL Y Flour, 30-Bays Building. Sector-17¢,
el No: - 01722702534, c-mail vigilanee69iyahoo in
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The Inquiry Offiver V igilance, Haryana
Room No. 49, SOA, 3" Floor, 30 Bays Building

Sector-17C, Chandigarh

he Registrar General,
Punjab & Haryana High Court,
Chandigarh,

Memo No, IOV H 2020
Dated Chandigarh, the

Subject:- Empanelment of vetired Judicial Otficers TAS/IPS/IFS cte. as
Inquiry Officer.
R WY

Kindly find enclosed herewith copies of Advertisements for

gaiving wide publicity by uploading the same on your official website or

otherwise as your goodself deems fit, so that eligible retired officers can

submit their respective applications on ot before the last date i.e 10/11/2022
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District Attorney
O/o Inquiry Officer Vigilance
Haryana, Chandigarh
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5 o aa & Tnbune
INQUIRY OFFICER, VIGILANCE, HARYANA
EMPANELMENT AS INQUIRY OFFICERS

Applications are jvited from rotired officors of "Judiaial
Services, 1AS, IPS, Indian Foralgn Servica (IFS), (ndian Forest
Service (IFS), CBI Ofticers, Offcora from Central Secrotarlat
and Officera from othor Contral Services na wall 08 rolirad
Englneers-in- ChlaliChlef Englnoars, ratirod doctora of the
laval of DGHSIDHS and rotired Dlrector of Prosacutlon
(G@noml)lD\mclor of Prosecution (Spocial) for empanelment
as Inquiry Officera to conduct rogular dapartmental onquirles In
disclplinary proceedingy inllnted against tho Group A&B
officers of tho Govermment of Haryana. Vel y

The applicants shall refor tha Instructions No. 48/01/2008- 3
Vig.ll dated 156.03.2022 as woll a8 tho Instructions No.
AQ/0172008- 3V-Il dated 10.10.2022 Issued by Vigllnnco
Departmont, Government af Haryana for the ellgibillty criteria
as woll as othor terms & condltions of empanelment which are
avallable at the wabslta ww.cshurymm.gov.ln. Interastod
oligible retirad officers may submit tho applications In the
proscribed proformas enclosed with lnstructions No,
48/0172008-3 Vig. Il dated 16.03.2022.The pligible rotired
officers can submit telr applications to tho Inqulry
Ofmcar,Vigilance, Haryana In his office at 4th Floor, Haryana
Civil Secretarial, Chandigarh and tho last date for recetving the
applications 18 10.11.2022. Incomplota application will bo
summaly rejected.

Sd/- Inquiry Officer,
Vigllanco Haryana, Chandigarh.

Note:- Already Empanolled inquiry Officers a8 woll as the
officors who have earller applied for empanelment as
Inquiry officer, shall be roqulred to apply nfresh subject to
thelr ellglibllity as per the sald Instructions dated

L1 5.03.2022 ond 19.10.2022.
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